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set up summer schools where scien-
u,giﬁ could meet, have seminars :nd
discuss various scientific problems, It
will not be possible to set up 1lanot-
atories just for the nolidave

Shri Hem Barua: Since scientific
research in this country is conducted
in  different places—in different
scientific laboratories, atomic science
laboratories, national laboratories
and so on—which results in dupli-
cation of efforts and Joss and wastage
of tunds also, may I know what posi-
tive steps have been taken to co-
ordinate research among the:e differ-
ent scientific laboratories?

Shri M. C. Chagla: I assure .ny hon.
friend that there is neither lack of
co-ordination nor any duplication nor
any wastage. Each laboratory is do-
ing research of a different kind and

they are co-ordinating with eacn
. other,
Shri Hem Barua: I can give m-

stance.....

Mr. Speaker; The answer has come,
He may not agree with the Minister;
that is a different thing.
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7 Shri P. Venkatasubbaiah:
| Shri Ram Harkh Yadav:
Shri P, R. Chakraverti:

LShri Indrajit Gupta:

Will the Minister of Home Affairs be
pleased to state:

(a) whether he called a conference
of the Chief Ministers of West Bengal,
Bihar, Madhya Pradesh and Orissa in
New Delhi on the 30th March, 1964 to
discuss an elaborate scheme for safety
and security of the national plants;
and

(b) if so, the decisions taken at the
conference?

The Minister of State in the Minis-
try of Home Affairs (Shri Hathi): (a)
The safety and security of the nation-
al plants wag one of the items discus-
sed in a conference held by the Home
Minis'er with the Chief Ministers of
West Bengal Bihar, Madhya Pradesh
and Orissa on the 30th March, 1964.

(b) It was decided, among other
measures, to prepare a scheme for
establishing a security force for the
national plants and to circulate it to
the States in the first instance.

Shri D. C. Sharma: May ] know if
that scheme for security police has
been formulated and hasg been cir-
culated to the States; if so, what are
their reactions?

Shri Hathi: The broad outlines of
the scheme have been formulated and
they have been circulated to the State
Governments.

Shri D. C. Sharma: May I know if
this scheme will be under the super-
vision and financial control of the
Centre or the State Governments wi'l
run this scheme with subsidies from
the Centre?

Shri Hathi: The idea ig to have it
with the Centre
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Shri P, R. Chakraverti: May I know
what had been the reactions of the
Chief Ministers who met here the
other day in the light of the experi-
ence during last month in Rourkela,
Ranchi and Bhopal?

Shri Hathi: The States wanted first
to have the broad outlines of the
scheme. They, of course, generally
agreed, but they wanted to see the
detailg of the schemes.

Dr. L, M, Singhvi: The Minister of
Heavy Engineering in reply to one of
my questions stated that a detailed
and elaborate scheme has been sub-
mitted by a senior officer in the Home
Ministry for security measureg in all
the public sector projects. May I
know whether this scheme was dis-
cussed by this Conference of Chief
Ministers? If so, whether any and what
recommendations were accepted from
and out of the report?
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Shri Hathi: At that time we had not
a detaileq scheme. Then the broad
outlines were placed before the Chief
Ministers. Then they suggested that
they would like to have the details,
not so far as the scheme itself was
concerned but with regard to the
working, control, management, finan-
ces and other things. That is being
prepared, but the general scheme 'it-
self has been prepared.

Dr. M. S, Aney: May I know whe-
ther any plant has been singled out as
the Nationa] Plant, just as we have
the National Bird? May I also know
whether any list of plants has been
made for being marked out as Nati-
al Plants; if so, what are those plants?

Shri Hathi: No plant has been sig-
led out like that. In fact, this secu-
rity scheme for plants, though pri-
marily meant for national plants such
as steel plants, fertiliser factories and
others in the public sector, even if the
private sector wants to have advan-
tage of the scheme we would extend
it even to them.

Shri Surendranath Dwivedy: Is it a
fact that the Home Minister was con-
vinced that in the recent disturbances
in Rourkela the PSP played a sgnifi-
cant part and this question was spe-
cially discussed in the conference, as
has been stated by the Chief Minister
of Orissa?

Shri Hathi: T do not think this
question was discussed in the Chief
Ministers’ conference.

=t TR AaE AT : FAT AA| R T
FT Y $HY WUF H e faw et
pilriinccil g L ERERIE]
9% i gAAT gAT &, IEF; WA W4y §7
afg g, a1 & 9g 39 frafq & TR ¥
9O g3W & qem weA § faare A
FR AT RE?

eI WP SEH( 39 §AIH &
% graey WY @ | 98 w9 el
TN AR SHEH FALH



11123 Oral Answers

Shri Hathi: This refers to the secu-
rity for industria] plants.

Shri K. C. Pant: Does this scheme
contain any provision to insulate the
secur.ty staff of our national projects
from trade union politics?

Shri Hathi: Yes, this scheme envi-
sages that the membergs of the secu-
rity staff will not be members of the
trade unions.

Shri Ranga: In view of the fact that
quite a number of our concerns which
are being managed by private enter-
prise are also of national and strate-
gical importance, why should the
question of their security be left to
their discretion? Why should the
Government not draw a list of
those factories whose running is of
national importance for strategical
purposes and then insist that they
should all avail themselves of this
protection force and that they should
be prepared to pay the costs?

Shri Hathi: It is a good suggestion.
For the present, we have thought only
about Government plants because
their management, financing etc. would
be simple. But we have an idea of
extending the scheme to the private
sectors. Today the position is, if they
want to avail of it we shall give it
and it will be their benefit. The
question of its extension will have to
be considered,

Shri Bhagwat Jha Azad: May I know
whether the present arrangement of
security staff under the management
of the various plants has been finally

found to be ineffective and the pro--

posed arrangement of a Central force
is an alternative or it is just in the
experimental stage?

{

Shri Hathi: It was because of the
experience that we had that the secu-
rity forces in the plants were not
adequate and sufficient that this was
thought of.

Shri Joachim Alva: The emergency
was declared ag &arly as October
1962, Why was the Home Ministry so
lethargic and complacent all these
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months if not years? Why was this
important item put on the agenda only
as late as March 1964 and that too, as
wWe are all aware, immediately after
the fire which broke out in the Ranchi
P.ant?

Shri Hathi: The other measureg for
protecting these plants were being
taken. Here the question ig that the
industries themselves have their own
force and they look after them. We
think that instead of their own force,
we should have a Central force.

Shrimati Renuka Ray: The Minister
has stated that apart from the States
which have been consulted, this
scheme would apply to other States
also. In that case, hag the scheme
been sent to al] the State Govern-
ments? Is any conference going to
be convened soon so that it might be
accepted by other States where
national plants are existing?

Shri Hathi: It has not yet been senl
to other States, but we will do it.

St TREITAR . Mew AgET,
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WEqE WEEW - HT q5 sy |}
A AT AT F |

Shri Hem Barua: In view of the
fact that possibly disturbances in
plants are inter-linked with distur-
bances in other areas where the plants
are situated, may I know whether
Government have taken any precau-
tionary measures, particularly in
sensitive areas so that the overall
programme might cover the plants
also?

Shri Hathi: As I have stated in my
reply, this wag one of the itemg dis-
cussed. The other questions raised by
the hon. Member were also discussed.
Thig wag only one of the items.

=t TRTAAR Ay qgey, &
AT ATEar g 5 3w ey
¥ OF mAAT 95 ¥ fea v W@
9T 6 &, OF e frad) QT 93 #%



II12§ Oral Answers
T 9% gFaT §, OF W 7 o
T MR a6 ¥ fom sy afew
W & st fag et S g wear 8,
gmargm A ffe g e v 1 &
€T A ATFT F GEEed § AR AedT
NTEAT !

SEet WEEY 3T AU AT CF &
sEE g fF A T g A a g d
& fr 93 e 1 31T, fRa) <7 gATg,
fra #1 wqra gsfae #9, feam 9
¥ 1 7Y SavEy Fd & T L FAE |

S qTHAT I §3 W14 |

&t TRTATAR : O a7 9T Y g
f& mT A7 T qg AT 0w A
Y T § AT AT TF TG FT a5
gramm e amrmfa @ i §
TF FEATE, A1 AT Fed & FF 35 s |
# ag s WA g fF @ e A
wfFm F my o #faw grmad §
TF 94T g0 & o w=v W@ s
ohd g |
Shri Shivaji Rao S. Deshmukh: Re-

ferences to the Chair which are dero-

gatory should be expunged from the
proceedings.

ot AT IR ATGHT Y
T FT 1

Mr. Speaker: It is not the first time
that such derogatory remarks have
been made. I have come to the stage
where I can only overlook it.

Shri Hari Vishnu Kamath: You have
€ot used to it.
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Political Set-up of Delhi

*1056. Shri D, C. Sharma: Will the
Minister of Home Affairs be pleased
to state:

(a) whether the plan for new poli-
tical set-up for Delhi has been put off
indefinitely; and

(b) if so, the reasons therefor?

The Deputy Minister in the Minis-
try ot Home Affairs (Shri L, N.
Mshira): (a) No.

(b) Does not arise.

Shri D, C. Sharma: May I know
why Delhi is receiving such a step-
motherly or step-fatherly treatment at
the hands of the Home Ministry when
even Himachal Pradesh has been
given a definite Constitution wich is
being implemented and g new set-up
which is working very well?

Shri L. N. Mishra: Delhi is not get-
ting step-motherly treatment. So far
as the second part of the question is
concerned, this question was discussed
here in this House when the Consti-
tution (Fourth Amendment) Bill was
here and it decided that Delhi could
not be put on the same footing as
Himachal Pradesh.

Shri D. C. Sharma: May 1 know
where lies the difficulty? Does the
difficulty come from the political
parties or from the lack of decision
on the part of the Home Ministry or
on the part of the public? Where
does the difficulty reside?

Shri L. N. Mishra: The difficulty is
only as regards the transfer of certain
subjects to the proposed metropolitan





